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NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

CoRAM Present

Magicrete Buildings Sotutions Pvt. Ltd

Pratibha Industries Ltd.

T.C.P No. 4O9 /(MAHI l2Ot7

SIGNATT]RE

SHRI B.S.V, PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE CUM.ORDER SHEBT OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 30, I I.2O 17

NAME OF THE PARTIES

SECTION OF THE COMPANIES ACT: I & BP Code 2016

S. No NAME DESIGNATION
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B. S, V. PRAKASH KUMAR
Member oudicial)

Ma 6a-<

bgou*
bQblo^'

lt

ORDER

TCP No.409/I&BP/NCLTMB^I4Aw2017

Firct Call : Pass over for filing cons€nt terms and withdrawal memo.

Second Call: For the parties have reported that matter has aLeady been settled,

Petitioner is directed to file withdrawal memo.

List this mafter for reporting seftlement on 4.12.2017.
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V. NALLASENAPATHY
Member(Technica l)
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